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Revised New  Licensing Policy for Sugar 
Mills 

2799. SHRIMATI VEENA VERMA: 
SHRI SUSHILKUMAR 
SAMBHAJIRAO SHINDE: Will 

the Minister of FOOD be pleased to stale: 

(a) whether Government have 
reviewed and revised a new licensing 
policy for sugar mills; 

(b) if so, the salient features thereof; 

(c) whether a number of new sugar mill 
icences have been issued this year; and 

(e) if so, the State-wise details thereof? 

THE MINISTER OF FOOD AND 
MINISTER OF CIVIL SUPPLIES, 
CONSUMER AFFARIS AND PUBLIC 
DISTRIBUTION (SHRI DEVENDRA 
PRASAD YADAV): (a) and (b) There is 
no change in the licensing policy for 
establishment of new sugar mills and 
expansion in the existing sugar units. 

(c) and (d) 44 letters of intent have 
been issued for establishment of new 
sugar factories by the Ministry of 
Industry    during   the    current    1995-96 

 


